@ Written Answers
reimbursement of share capital 1o the Go-
vefpment of Maharashira to avoid delays
in 1mplememat10n of sugar factorles n the»
cooperatxve sector" MDA

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR) 1) and (b)
Yes, Sir.

¢y During 1990-91 an amount of Rs. 8
crores was provided te NCDC. For . the
year 1991-92 .a provision of Rs. 30.00
crores. has been made for providing, share
capital contribution for Sugar Factories in
the cooperative sector. Keeping in view the
problems relating to viability and availa-
bility of required finances for Cooperative
Sugar Factories, Govergment of Mahara-
shtra was advised by NCDC on 25-2-91
not to go ahead with placing of orders for
plant and machinery for 27 new Coopera-
tive Sugar ‘Factories ta avoid time oand
cost over-rums. - . .

Settmg up of a Steel Plant i Daitari in
: Orissa

- '*#293. SHRI PRAVAT KUMAR
SAMANTARAY:

.= - SHRI SARADA MOHANTY:

"Will the mester of STI:EL be pleased
to state: -~

(a) whether Government have received
any proposal from the Government of
Orissa for setting up of a steel plant at
Daitari in Orissa in the joint sector; and

(b) if so, by when Government propose
to issue license and the reasonms, if any,
for delay in issuing licence.

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (INDEPENDENT
CHARGE) (SHRI SONTOSH MOHAN
DEV): (2) M/s. Industrial Promotion and
Investment Corporation of Orissa Ltd., a

State Goverament Undertaking of the Go-

vernment of Orissa, has submitted an ap-
plication for a Letter of Intent for setting
up of a 3 million tonne per annum steel
plant at Sukinda Tehsil, District Cuttack,
Orissa, in' the joint seeter.

(b) The preposal was under examination.
However, in view of the recent amendments

[2 AUG. 1991]

to Questions
in the licensing requirements,
necessary.
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